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MR. SPEAKER: All these ques-
tions have been debated the other day. 
Papers to be laid.

12.07 hrs.

PAPERS LAID ON THE TABLE

A u d i t e d  A c c o u n t s  o f  C o m m i t t e e  f o r  
C o n t r o l l i n g  a n d  S u p e r v i s i n g  E x p e r i -  
m e t s  o n  A n i m a l s , B o m b a y  f o r  1974- 
75, R e v i e w s  a n d  A n n u a l  R e p o r t s  o f  
A g r o - I n d u s t r i e s  C o r p o r a t i o n s  o f  
W e s t  B e n g a l  a n d  K a r n a t a k a  f o r  
1974-75 a n d  1975-76 r e s p e c t i v e l y  w i t h  

S t a t e m e n t s

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI 
SURJIT SINGH BARNALA): I beg 
to lay ou the Table—

(1) A copy of the Audited A c-
counts (Hindi and English versions) 
of the Committee for the purpose of 
Controlling and Supervising Ex-
periments on Animals, Bombay, for 
the year 1974-75, under sub-rule
(4) of Rule 24 of the Committee 
for Controlling^ and Supervising Ex-
periments on Animals (Administra-

tion) Rules, 1965. (Placed in Lib
rary. See No. LT-1393/77.]

(2) A copy each of the following 
papers (Hindi and English versions) 
under sub-section (1) of section 
619A of the Companies Act, 1956: —

(a) (i) Review by the Govern-
ment on the working of the West 
Bengal Agro-Industries Corpora-
tion Limited, Calcutta, for the 
year 1974-75.

(ii) Annual Report of the West 
Bengal Agro-Industries Corpora-
tion Limited, Calcutta, for the 
year 1974-75 along with the Au-
dited Accounts and the comments 
of the Comptroller and Auditor 
General thereon.

[Placed in Library. See No. LT- 
1394/77.]

(b) (i) Review by the Gov-
ernment on the working of the 
Karnataka Agno Industries Cor-
poration Limited, Bangalore, for 
the year 1975-76.

(ii) Annual Report of the Kar-
nataka Agro Industries Corpora-
tion Limited, Bangalore, for the 
year 1975-76 along with the 
Audited Accounts and the com-
ments of the Comptroller and 
Auditor General thereon.
(3) Two statements (Hindi and 

English versions)* showing reasons 
for delay in laying the documents 
mentioned at (2) above.
[Placed in Library. See No. LT- 

1396/77.]
A n n u a l  R e p o r t  o f  N a t i o n a l  C o u n c i l  
o f  E d u c a t i o n a l  R e s e a r c h  \n d  T r a i n -
i n g ,  N e w  D e l h i  f o r  1975-76 w i t h  
A u d i t  R e p o r t  a n d  S t a t e m e n t s , C e r t i -
f i e d  A c c o u n t s  o f  I n d i a n  In s t i t u t e  o f  
T e c h n o l o g y , D e l h i  f o r  1975-76 w i t h  
A u d i t  R e p o r t , A n n u a l  R e p o r t  o f  
I n d i a n  I n s t i t u t e  o f  T e c h n o l o g y , 
B o m b a y  w i t h  R e v i e w  f o r  1975-73 a n d  
A n n u a l  R e p o r t  o f  S a l a r  J u n g  
M u s e u m , H y d e r a b a d  f o r  1976-77 w i t h  

S t a t e m e n t s .

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(DR. PRATAP CHANDRA CHUN-
DER) : I beg to lay on the Table: —

(1) (i) A copy of the Annual Re-
port (Hindi and English versions) 
of the National Council of Educa-
tional Research and Training, New 
Delhi, for the year 1975-76.

(ii) A statement (Hindi and Eng-
lish versions) explaining that Gov-
ernment are in agreement with the 
above Report.


